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Burma Debt

*31778. Shri T. B. Vittal Rao: Will
- the Minister of Food and Agriculture
be pleased to refer to the reply given
a_ supplementary to Starred Question
No. 931 on the 20th August, 1955 and
state:

(a) whether any amont out of Rs.

crores payable as price of rice importad

m Burma was set off against the deb
due from the Government of Burm
to the Government of India; and

(b) if not, how the amount was paid ?

The Minister of Food and Agri-
culture (Shri A.P. Jain): (a) Yes, Sir
Rs, 10 83 crores were set off against the
debt due from Burma.

(b) The balance amount is payable
inasg.

Improvement- of Hospitals

. *1779. Shri mati Ila Palchoudhury:
Will the Minister of Health be pleased to
state:

(a) the total amount of grants given
by the Central Government during 1955«
gG so far for improving conditions of
10spitels and_for providing better fadi-
lm:ls to patients In the various States;
an

(b) the nature of improvements
effected ?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Rs. 38,26,427.

(b) The information is not available
with the Government of India. The grants
were given mainly for the following pur-
poses :—

(I) Purchase of new equipment.
(2) Appointment: of additicnal staff.
(3) Provision of more beds. .
(4) Establishment of Special Diet Kit-
chens for catering to the needs of

patients for whom diet therapy is
the ireaiment.

(5) Employment of occupational the-
rapy workers in  hospitals.

(6) Reservation of beds for indigent
Displaced T.B. patients. gen
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Vending Contracts

*1780. Shri B.S. Murthy: Will the
Minister of Railways be pleased to
state:

(8) the number of Vending Con-
tractors who were served with notices
termina:ing their contracts at Pathan-
kot Railway Station during 1954-55;

(b) the reasons therefor; and

(c) the system of vending to be in-
troduced in Pathankot hereatter?

The Deputy Minister of Rallways
;‘n]d Transport (Shri Alagesan): (8)
il.

(b) Does not arise.

(c) The matter is under considera-
don.

Passenger Amenities

*1981. Shri Janardhan Reddy: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that a sum
of Rs. 8 lakhs has been budgeted du-
ring the curreat financial year to pro-
vide more amenities to passengers in
Secunderabad Division;  and

(b) if so, the details of the amenities
to be provided there ?

The Deputy Minister of Railways
and Transport (Shri Alagesan): (a)
Yes, Sir. The amouut budgeted was Rs.
8-12 lakhs which has been revised to Rs.
617 lakhs during the August Review.

(b) Thne amenities that are being pro-
vided broadly consist of new waiiing halls
or improvements to existing waiting halls,
raising, widening and/or paving of plat-
forms, cover over platforms, refreshment
rooms and food stalls, improved type of
lavatories, water supply arrangements to
circulating areas etc. on about 30 stations.

Station Remodelling

*1782. Shri D. C. Sharma: Will the
Minister of Railways be pleased to
state:

(a) whether there is any scheme for
re-modelling railway stations on the
branch line from Hoshiarpur to Jullundur
Cangonment;

(b) if so, the details thereof; and

fc) when the construction is likely to
be taken up? -
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The Deputy Minister of Railways
and Transport (Shr1 Alagesan): (a) to
(c). The existing station building and quar-
ters built of sleepers, at Bolina Doaba are
proposed to be replaced with pucca buil-
dings during the current financial year.

Rolling  Stock

*1783. Shri Raghunath Singh: Will
tthetl\tilmster of Railways be pleased
o state:

(8) whether it is a fact that Gov-

ernment are buying Rolling Stock from
Poland; ana

(b) if so, the details thereof?

The Deputy Minister of Railways
;nd Transport (Shri Alagesan): (a)
es.

(b) A statement is laid on the Table
of the Lok Sabha. [See Appendix IX, anne-
xure No. 38).

Railway Corruption uiry
Oomm!t:o Eaq

Shri Bhagwat Azad:
Shri M. S. Gumpmldummyx
Shri ,M.B. Choudhury:

Will the Minister of Railways be
pleased to state:

(a) whether Government have con-
sidered the  recommendations _ made
by the Railway Corruption Enquiry
Committee; and

\b) if 80, the recommendations accepted
by Government ?

The Deputy Minister of Railways
and Transport (Shri ): (a) and
(b). The recommendations are under
consideration. So far Government have
accepted 59 of the 152 recommendations
made. A list of the accepted recommenda-
tions is laid on the Table of the House.
[Ses Appeadix IX, annexure No. 39].
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